
NATIONAL COMPANY LAW TRIBUNAL
JAIPUR BENCH

(thro ugh web-bused video conferencing ptatform)
Item No. 20

IA No. 62lJPRl20lt,
IA No. 93/JPR/2019

In
CP No. 14s(ND)2017

Under Section 241-242 of
Companies Act, 2073

In the matter of:

Ram Karan Bhakar
. . .Petitioner/Applicant

Versus

Lotus Consbuild Technocrat Pvt. Ltd. & Ors.
...Respondents

COTam: HON,BLE MR. AJAY KUMAR VATSAVAYI, JUDICIAL MEMBER
HON'BLE MR. K.K. VOHRA, TECHNICAL MEMBER

Present Through Video Conferencing: -

At the request of the learned counsel for the petitioner as he is

hospitalised, list the matter on 02.11.2021.

For the Applicant

For the Respondent

-sd-
(K.K.Vohra)

Technical Member

August 10,2021

: Naresh Kumar Sejvani, Adv.

: None-appeared

ORDER

-sd-
(Ajay Kumar Vatsavayi)

Judicial Member


